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RESERVED

* CENTRAL ADVINISTRATIVE TRIBUNAL ~ALLAIIABAD BENCH

4llahabad this the Q'Y day of Reondy, . 1994,

Hon'ble Mr, Justice B.C. Saksena, Vice-Chairman
Hon'ble Mr, K. Muthukumer, Administrative Member

| Original Applicstion no. 83 of 1992,

l.

ZhniS O

Counsel for the Respondents Sti A.V. Srivasteva/F. Lathur

Dilip Kumar,S/o sri Om Prakesh, Guard, Railway
Quarter no, 511B, Lelitrasgar, Allchabad,

Fradeep Kumar Yadav, S/o Sri K.L. Yadav, R/o
367/322, Mohatshimganj, Allctiecad.

ove+ Avplicants.

Counsel for the Applicant sri sunil Rei

Vers us

The Unicn of Indie through the General Manager,
N. Rly. Beroda House, New Delhi.

The Divisional Railway Mgnasger, Northern Railway,
All ghabad.

The Senior Livisional Commercial Superintendent
N. Rly Allahabad. :

The Senior Divisicnal perscnnel Officer, N. Rly
Allshabad.

The senior Divisional Accounts uUificer, N. Rly,
Allchabad.

«+o Respond:nts

Sri B.B. Paul,

é}ongwith

p] Ofiginal Apclication no., 406 of 1994

X

2.

Subhash Chandre, S/o sri Rajs Ram, R/o 407, Rejapur,
Distt. ‘allahabad.

ﬁﬁﬁ%%a@%@?r' >/o &, Prasad, R/o 317, K D.S.A. Ground

Vers us
he Jnion_of India through the ieneral M ;
K' Riy ’ SéIOéa Hcuse, iéew 5Eih1?re SaNieneuer
The Divisional Reilway i‘anager, N. Rly Allahabad.
el s




/] 2 // ’

The senior Civisional Comuerciel, Superintendent
N. Rly allehabked.

.e. Respond=nts

original Applicetiorn ne+23110eof 1293 -

Syed Nizam Hussain, S/o Sved Ali Hasan, A/a 29 yrs.
R/o Mohalle Chiktoli, P.S. Hussseindbed, P.O.
Jarla, District pelayum.

Ragubir sharan Xharwar, S/o Sei S. sSunder, A/a 33 Yrs

R/o0 877-A Shastri Colony, Distt Mugalssrai.

eee Appilcants
Vers us

Jnion of India, through General Manager, MN. wnly
Railway Rosrd, Scrods House, New Delri,

hief o1 i 1 i le R1 -
otse.cﬁgﬂeﬁéiﬁi,s‘Perlnéendent. N. Rly Baroda

Divisional Railway llenager, Northern Rai lway
Nawab Yusuf Road, Allahabad.

Seni>r Divisinel Commercial Superintendent,
N. Rly Nawab Yusuf Road Allahabad.

es ¢+ Respondengs

Original Applicetion no. 39 of 93

Nirgle sirgh, S/o «, singh, &/a 30 Yrs, R/p
Ram Besic Vidalaya, Darganj, Allahcbad.

Tarek lvath Fandey, S/o B.D. Pancey, A/8 30 Yegs.
R/o Vvillage Kewalpur, Post Beri-visa, District
vVaranasi,

Kamla Kant shukla, S/o P.N. shukla, R/o Rem Besic
vidyalaye, Darezanj, “llshabad.

Amaer Bath, s/o Mangru, R/o Ram Basic Vidyalaye
Daraganj, Allahsbead.

Sushil Kumer Tripathi, S/o K.S. Tripathi, R/o
Vil.aege Laxshagrah, Post Lakshagarh (Eandia),
Distt. Alishabaa.
shyam Shanker sShukla, s/o Sri i'.5. Shukla, R/o
Vaishno Ashram Ram Basic Vvidyalaya, Daraganj Distt.
Allahabad,

ese prlicants.

Kersus

Union of India thrcuagh Seneral signager Northepn

Railway, Baroda House, New Delhi.

e
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Chief Commercisl Superintendent, Nor»hern Rai lway
Baroda House, New Delhi,

Divisioral Railway Mansger, N. Rly, Allahabad.

Senior Divisional Commercial Supreingendent
N. nly Allahabad.

... nespondents

~

Criginsl Application no, 384 of 1993

Fazal Karim., ~/o Mchd. Kadim, R/o Village Chakiya,

House no. 104/24] Rpost Office 3.F.O. Distt Alldhobod.

Ajay Kashyap, S/o P.S. Keshyap, R/o 63 J.K. Fourth

aAvenue, Railway Colony smith kKoad, Allchsabad.

.o Applicants

Versus

Jnion of India, through General Manavcer, Worthern
Railway, Railway Board Barodea House N. Delhi.

Chief Commercial superlntendant N. Rly Barodo =
‘Howse, New Delhi, S

Divisional Railway Manager, Northern Railway
Allahatad.

Senicor Divisional Commercial Superintendent,
Northern Railway Nawab Yusuf Road Allahabad.

.... Respondents.

Criginal Application no., 32 cf 1993

Qamrul Hesan, A/e 29 vYre S/o Late Sri S.N. Hasan,
R/c¢ 12lDariyaekad, Jogighat, Allahatad.

e e Applicel

Versus
snicn of India through Genral Manager N. Rly, Rly
Boadd Baroda House New Delhi.

Chief Commerciazl Superintendent, N. Rly Baroda,
House, Nev Delhi.

Ve L
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3 Divisional Kailway Maneger, Northern Railway,
Nawab Yusuf Road, Allahabad

4. Senior Divisionel Commercial Superintendent,
Northern kailway Alishabaag,

«se . Respondents

Ti Original A pplication no, 1782 cf 1992

1. vinod Kumar Sharme, ~/o Shri Chebi Lal, R/o 17/A
Lahia Marg, Allahébaj-

yer5%s

Boqrd New Delhi.

2. The Jeneral Menager N, Ply Baroda House, New Delh..
'35““1179 Divisional- Rallva Ha nsggg;1gx‘giy Ail§§ﬁ§é$¥%5i~

e o0 e Spon(}‘:“ﬁts

8, Original apclicetion no. 1534 of 1992

: l;t'zThe Union of Indla tbrough %he%fhairﬁ;;;fﬁaiiWéY***”

i

i
o
=

v g e sl

Wy

e Shysem Nerair singh, 3/0 R.N. Singh, R/o Will & Post |

Jenauli, Distt. Baksur, bihar.

2. Ravindra Tripethi sS/o sri s.C. Tripathi, R/o
vill, Dharampur Ghurwa, Tehsil .Phoolpur allahabad.

’ Ram Bharat, S/o 3irdhari Lzl, R/o Deogalpur, Post
Ma Mau Aime Distt. Allshatad.

ee. Applicant

Versus
e Union of I1ndia, through Secretary Railw:zy Board,
Refi llarg, New Delhi.
2 General Manager, Northern Railway, Reilway Bhewan

(Baroda Hous) New Delhi. \

el
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i Chief Commercial Superiniendent. N. iily RsilBhewan h
(Baroda House) New Delhi,

4, Divisionel Railway Manager, Northern Railway,
D.R.M. Office Nawab Yusuf Road, Allahabad.

5. Senior Divisional Commercial Superintendent, N. Rly
D.R.M. Office, Allahabad.

.++ Respondents

9. Original Applicstion no.352 of 1992

i. Rajendra Prasad Pandey, S/o Sri S.p. Pandey,
R/o Vill Nanhcopur, P.O. Pahara, Distt. Mirzapur . 7

=
i
&
=
'::«{g

ick ,%f s _J:‘

= '“;f?

g crgs

=5 = '"L&rlce Allahabad. e o

K. &
bl

“uas+ Respondents =

10, Original Applicetion no., 430 of 1994,

l. PRajendra Kumar, S/o Sri F.N. Jaisawasl, R/o 225
Gandhi Nagar, Mutthigenj, Distt. allahabad.

2. Remesh Chand, S/o Sri Late Hari Lal, R/o 19/216
Luker Genj, Distt. Alla&bed.

eee Applicants

Versus

1. The Union of Indie through the General Manazer | ;
N. Rly Baroda House, New Delhi. ‘

2% Divisional Rei lway Manager, N. Rly Allehabad. E

3 ’ni 1 . > . . 2
© S¥NIOr Divisional Gommervial Superintendent,

\ .
G T




e b
N. Rly, Allahabad.

«ee Responder.is

ll, COriginal Application no. 400 of 1994

l. Ram Niranjan singh, Afa 38 Yrs, 8/c sri K.N. singh
R/o 183-Alopibegh, Allchebead.

P Km. Shashi Srivasteve, A/A 26 Yrs, D/o Sri V.N.
Srivasteva, R/o 1 Dhinghwes Khothi, Alopibagh,
Allehabad.

3. Cinesh Kumar, A/a 33 Yrs, $/o Sri G.S. Lel Srivestave
R/o Village & rost Sindhorae, Distt. Mirzapur.

«os “Applicants

Versus
o Jnion Of India, thriush General jianag:sr, Northern
Rei lway, Reilway Bosrd, Rarode House. N. Delhi

2, Chief Personnel Officer, N. Rly, Barods House.
““ew Delhi,

< i Divisional Railway Manaver, Northern Railway, Nawab
Yusuf Road, Allahabad,

4, Senior Divisional Commercial Superintendent
N. Rly, Allahabad,

... Respondensgs,

12, Original Application no, 399 of 1994

1 Kadir Ahmed, S/o sri Abdul Ghafoor Khon, A/e 30 Yrs
R/o 182/K/1l, A.D.A Colcny majrocpur Allzhabad.

2. Brijesh prasad, sfo Sri Nsrain Prssad, afa 26 Yrs,
/o 93=iatiysra Roadm Alopibsgh A llahabad.

Zs Kemle®h singh, 5/o sri R.m Bali Singh, a/a& 37 Yrs,
R/c 129 Alopibagh, Allehabad.

4, Rajesh Kumar, S/o Narein Prasad, a/a 28 Yrs, R/o
544 Colonelganj, allahabed.

o 18 Arun Kant Srivssave, S/® sri M.P. Srivasteva,
a/a 3: Yrs R/o Azad Sguare, i.mbagh, Allahsbad.

6. Km, Vvibha sarswat, D/o S.K. scrswat, afe 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allshsbad.

7. Km. abha sarswat, D/o S.R. Sarswat, afa 27 Yrs

\h -
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K/c 133-3C, Lead Road, Railwsy Colony, allahabad.

(2
O e

13.

g5

2,

R/050~A Madhwapur 4llchabad.

Ravi Shenksr Srivaétava, S/o sri Prem Kumsr, L
A/a 26 Yrs, R/ 130-C/51-L Rajroop=-pur,
Allzhabad.

... Applicants

Versus

Jnion of lndia through General Manager, N. Rly,
Railway Board, Berode House, New Delhi.

Chief Personnel Cfficer, N, Rly Barcde House,
ivew Delhi,

Divisional Railway znacer, N. Rly, A4 llehabad.

Senior Divisionsl Commerciel Superintendent, N. Rly |
ivawab Yusuf Road, Allanabad,

eess Respondents

Criginel Application no. 397 of 1994 o N

Piyush Kumer Dwivedi S/o K.K. Dwivedi, Afe 29 Yrs

R:mesh Saran S/s Hari Bhcnker Lal, A /@ 34 Yrs
R/o C-27/273=3, Indien Pr-s: Colony Jagatganj,
Varanasi.

Re jeev Kumar Srivsestave, S/o P.M. Lal, a/s 30 Yrs
R/0 CK=63/209-4 Choti pPiyarie District, Vvaresasi

Amulya Kumar Gupte, S/c sri N.K. Gupte, a/s 30 Yrs
R/o 17# rurana Ketra, Allashabcd.

Surendra Kumer S/o K. Lal a/e 30 Yrs, B/o Vill. g
Fost Halimpur, Distt. Vsranasi.

Rakesh Behsfi Srivasteve, s/o K.B. Srivestova,
A/e 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbad,
Allahabad.

Priya Kant Srive:tave, S/0 Sri A.N. Lal, afe 35 Yrs
R/o $-1/64-2G Chupe-Pur, Distt. Veranasi.

Fraveen Kumer 3/o Sri : .Frakash, a/a 28 Yrs R/o Shiv
3/13-K-8, Nawalpur Colony, leerapur Basahiee,
Varanasi, :

ees Applicants

Versus \\
Ryt

Sl e s e S =
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Union of Indie, through General Manager, N. Rly, :
Reilway Board, Beroda House. New Lelhi, 4

Chief rersonnel Officer, Northern Reilway, Bercde
House, New Delhi,

Divisionel Railway Manager, Northern Railway, Nawab

N

14,
1.

2.

3,

4.

15,

1,

Yusuf Roed, Allahabad.

Senior Divisional Commerciel Superintendent !.. Rly

Nawab Yusuf Road, Allehabad.

..+ Respondenss.

Original A pplicetior no. 1702 of G2

Re jendra Prasad , Afé 24 Yrs, S/o Sri Rej Bashadur = |
singh, R/o Vill Khapeti, Post Khapatia, Distt
Allzhsebasd.

7/Dha1am pal singh, A/e 32 Vrs, S/o L.R. Singh, R/o

vill, Ghambir Singh Pur (SewZen) P.O. Aurei,
Distt. Varancsi.

Mahesh Prasad, A/a 35 Yrs, 5/o 53ri Remji Prasad '
R/o Mohalls [ arsurampur, Post Mughslsarai, Pistt
Vardnasi.

lMunna Lel, 4/a 29 Yrs, S/c Sri Cheddi Rém R/o

@2 Vill Chandhasi (Khuswaha Besti) Post Chandhasi,
Mugalsaria. Distt. Veranasi.

oo Applicants

Vers us

Union of India, through General Manager, N. Rly.
Baroda House, New Delhi.

Chief Commercial Superintendent, N, Rly, Baroda
House, New Delhi.

Divisional Reilway Manager, N, Rly Nawab Yusuf Koacd,
Allahcbad.

Senior Divisional Commercial Superintendent, DRM
Office, Allahabud,

..o Respondents

original A oplication no, 1227 of 1993

Lal Bahsdur, S/o sri Jhanra, af/a 28 Yrs, R/o vill




o

Bhawarohi, P.O. Sindhaur, Distt. Mirzapur

2.

3e

&0

Oe

16.
1.

Kishorilal, s/o Jhanna, Afa@ 22 Yrs R/o Vill. Bhewarohi
P.0. 3indhaur, District Mirzapur.

Horilel, s/o Jhanna, af/e 30 Yrs, K/o Vill Bhawarchi,
P.0. Sindheur, Distt. Mirze.ur,

Dinesh Prassd,—Ste—Sri Shvnatti Prased, A /e 32 Yrs
R/o Vvill & P.O. Baeraini, Distt. Mirzs ur

Ram Subhag, 3/o0 Sri D. Singh, A /& 27 Yrs, R/o
vill Murahuan, P.O. Shikarganj Distt. Varanasi,

sunil Kumer, S/o sri Banshi Lal a/a 31 Yeras
r/o B.P. 285 Ravi Nagar Colony, Neer Keli ya@ir
Mughalsarei, ‘Yarenasi.

«vs Applicents.

VeI sus

Jnion of India through General Manager, N. kly Reil-
way Board Baroda House. New Delhi

Chief Personnel Officer, N. Rly Baroda House, New
Delhi.

Divisional Rui lway liéenc ser, Northern Railway,
Nawab Yusuf Road, A llalieo-d.

Senior Divisional Commercial Superintendent
Lo Rly, Navao Yusuf Rozd, Allahabad,

.. Respondents

Original Applicetion no, 873 of 1993

Santosh Kumar Dvivedi, S/o Late Sri R.M. Dwivedi
R/o Vill & Post sindthora, District Mirzapur

Randhir <singh, S$f/o s.N. singh, r/o vill sultanpur,
P.O. Makhmep ur Distt. Lau,

Virendra singh, s/oSri S. Singh , r/o vill Rampur
Post RampurDhamave Ditt. Allehsbad.

ncgra Behadur Singh, s/o sri A.singh, r/o

ite
1l and Fust Rampur Dhaemava, Bistt. Allehabad.

J:
vi
Ren Vijei singh, s/o S.%. Singh, r/o vill & po-t
nempur Dhamaeva, Bistt Allahabad,

—

Vinay Kunar singh,s/o sii ifghesh §ingh a/a 22 Years |
r/o vill ¢ post Rempur, Dhamava, Distt. Allahabad.

Bodha singh, s/o s-i R. Bahadur, r/o vill chadpur,

Qvéﬁl e dO
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post Bhiteura, Distt. Fatehpur.

8.
9.
—10,
11,
12,

13.
14,
15.

16,

Dhamava, Distt A ilahebad.

i A
Colony Varanasi.
18, Hishaemuddin, S/o sri sahauddin, r/o 537-A Shanshyam
Nagar Colony Allahcbad.
ee. - Applicants
-Versus
1. Jnion of India, through Senerel Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi,
2% Chief Fersonpnel Ofiicer, rort*ﬂrn Rai lway, Bsrode
House, New Delhi,
3. Divisicnal Railway jiencger, Northern xailway,
Nawab Yusuf Road, Allshabad.
45 Senior Divisional Commerciel Superintendent,
Noedhern Railway Allahcbad,
. .+ Respondents
\ .
-l
W _........,,,.___ n-—-—wnw»—-- SRR e PR el

ram Kripal singh s/o sri A . singh, R/o Vill Sahimeyu,
post Bhitsure, Distt. Fatehpur.

Kunwar Rajendra Singh, s/c sri J.b. Singh, /0
Badi liadari, Fost Siswen, Diqtt Allahabad.

Raghvendra Pratap Singh, 38/o sra V.singh r/o vill
Churiyani, posi churiyeni Distt. Fatehpur.

S.C. Mishra, s/o R.S. Mishra, r/o vill Jathi Fost
Mahidcinpur, Distt. Allahabad.

Hardwar, S/o Rém 3ingh, r/c wvill and Post Ksuniea
Disti. Azamgarh.

Ajail Kumer Srivestava, S/o sri (Late) saheb Lal
srivastave, r/o Vill & post sindthora, Bitt.

MITxasur. 3 !

Anant Fathak, S/o S.N. Pathak, r/o B-24 G,T.E.
Karelli Allahabad,

Kunwar Surendra sirgh, Sfo JiB. Singh r/fo vill
Beli Madari, post Siswan, Distt Allahebad,

[T T T——

Ramesh singh, sf/o M. Singh, r/o vill and pust Rampur ] !

4

S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nga “agar




B S U

Se

()

Jdriginasl A ppiicetion no. 779 of 1993

ilahesh Kumar, S/o sri H. lal, r/c New Lasker Line,

Furana Baihrsne, Allshebac.

ee. Applicants

Versus

The Wwnion of 1India through the General Menager,
northern Railway, Bsroda House, New Delhi,

The Divisional Reilway Manager, Northern Raelilway

Allahsbac.

Tne Scnior Divisional Commercial Superintendent
Northnern Reilway Allchabad.

The senior Divisional perscnal Officer, N. Rly
Allahgbad,

The Senier Divisional Accounts Officer, N. Rly Allshal

..+ Respondents

Criginal Applcation no.746 of 1993

Samarnath singh s/o salik Ram &/o vill Kureh-Khurd,
P.Q. Mugelsarai Distt JMugalsarai.

Om Prekas:: Sharma, S/o Late Sri puttoo Lal Sharme
@e r/o vill prarshurampur (sikatia) p.O.
Mugalsarai, Bistt Mugalasria,

oo o /\p}.)ll cents

Versus

Union of India, through General Manejer N. Rly
Railway Board, Earoda House. ‘“ew Delhi

Chief Personnel Officer, N. Rly Barode House
N. Delhi.

Divisional ;cilway Manager N. Rly Allshabad.

Senior Divisional Commercial Superintendent, N. Rly
Allahabad.,

. +s Respondents

Originagl Application no. 530 of 1993

Ramesh Chandre, §/o Sri K. Cuerap,r/o vill
Umarganj P.5. Raipur, Tehsi Machlishahr, District
Jaunpur. \




10,

i,

29.

N

AR

satya prakesh, s/c adhya, 8/e 30 yrs r/s vill
Rempur Sawai, P.Q. Rejupur, Tehsil Mechlishahr
Distt. Jaunpur.

Jemuna prased, s/o Srinsth r/fo Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh.

Sri Ram Singh s/o sri Murali, a/a 29 yrs r/o
Vill Behdaul Khurd, P.O. Surwen Misirp ur;——
Tehsil patii Distt. Pratapgerh,

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishghr Distt Jaunpur.

Laxmen Singh, S/o sri Murali, r/o wvill Behdaul
Khurd, p.o. Surwan misirpur, Tehsil Ppatti

Distt Pragpgarh.

Girjs Shankar, S/o sri Chhute Lzl A /a 31 yrs

r/c vill Vanbirpur, PL.O. Raipur, Tehsil Machlishahr
Dist¢t. Jaunpur.

Rajendra Prasad, S/o sri Ram Lal, r/cUmarganj
P.O. Reipur, Tehsil Machlishahr, Bistt Jaunpur,

Anrit Lal, S/o sSri nath rgv villUmarganj P.O.
Raipur, Teksil Machlishahr District Jeunpur.

Hira *al, spo Sri Ram heth, r/o vill Umarganj, P.O.
Raipur, Tehsil Machlishahr, Distt. Jaunpur.

... Apvlicangs

Versus

Union of Indié through General Manager, Northern
Raidway Railway Board, Barods House, New Delhi.

Chief Personnel Officer, Northern Railway, Rarods
House, l'ew Delhi. -

Dividional Railway lanager, N. Rly Nawab Yusuf
Raod Allszhabcd. :
Allzhapcad.

«»+ Respondents

Criginal Application no, 479 of 1993

shiv shenker, S/o Raem Lakhun, r/o vill RBehdaul Khurd
fost Gaura Distt. Fragpgerh

Heri Shanker, S/o sri Chottey Lal, r/o vill Bamvirpur |
post Rampur, Distt Jaunpur, '

Ram Bshadur, S/c sr. Mchan Lal, rfo Purani Bardahi
Bazar, Post jukundasaganj, Tehsil patti, Distt.
Pratapoarh, \




10,

// 13 //
Ram Ashrey, S/o sri Ram Adhar, r/o village Sukhan
Misirpur, Post Suvansa, Tehsil bsetti. Ditt Pratapgarh.

vibha shanker, S/o sri Chottey Lal rfo vill
Banveerpur, Post R.mpur Distt Jaunpur.

Rem Khelewan, S/o sri Kandhai. r/o vill Sawai Rampur
Fost Serai Bika, Distt. Jaunpur.

Fem Dahadur,is/c sri Rom Abhilesh, r/p wvill
pue Kharagrai, Post Suvnasa, Distt. Pratapasrh.

Ramshenker, S/o sri Chottey Lal, r/o Banveerpur,
post Rampur Distt. -aunpur,

lLalji, spo sri latapher, m/o vill Meerpur, post
Maedhupur, Bistt. Jaunpur,

Shesh Nath, s/o sri Mata Saran , r/p vill & Post
Sileudhi, Distt. Freta_garh,

see AP licent

Vers us

Jnicn of India through General jianager, N. rly Reilwe)
Board Bafodae House, New Delhi.

Chief Perosnnal Ufficer, Northern Rail@ay, Barode
Howse, New Delhi, .

Divisional Reilway, Manager, Northern Rallway
Allahabad.

Senicr Divisional Commerciel Superintendent
Northern Railway A llahebad,

e« s+ Respcndents

Original Apclicaticn no. 416 of 1993

Kishan Singh, S/o sri Ram Nagina sinuh r/o
J yard Colony Qr. no., 702-C, Mugalserai, Distt.
Varanasi,

Ramesh, S/o sri Ramji r/o vill & P.C. .Farshuramp ur
sibtien post Mugalsarai, Distt. Varanasi.

Ashok Kumar Fandesy, s/o sri Balmiky pandey r/o
Sibtien, Parshurempur, P.O. Mugalsérai, Alinsoer
Distt. V. Trenasi,

Prem Kumar Srivastave, S/o sri s.M. Srivasteve,
r/o Loco Colony Gr. no. 128-K Mugelsaraj Distt
Varenasi,

Dilip Kumar Sinha, s/o sri Deep hNzrein lal,

R/o Harur Colony Gr. no. 694-A iugalsarai, Distt.
Vaeranesi.

\ «+s Applicants

e ~aaree-

e e
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Versus

Union of India through General Manager, N. Rly
Railway Roard, Barcde Hcuse, New D« lhi.

Chief Personnel Officer, Northern Railway, Barcde
House, New Delhl. ) '

Divisional Railway Manauer, Northern Railway
Allshanad,

Serior Divisional Commercial Superintendent, Nerthern
Reilway, Nawab Yusuf Road, Allshsbad.

.+« hespondents

Criginal Application no., 1006 of 1992
santosh Kumar s/o sri B.G. Sharma, r/o 146-4 Loco
colony aligarh.

ve s Appilicant

Versus

Union of India through the eneral Masniger, N. Rly
Baroda House, New Delhi,

‘Divisional Railway Menager, N. Rly Allahsbad,

Seriior Divisiciasl Commercial Superintendent, N. Rty
Allahabad,

«s++ Respondents

uriginal A pplication no, 1303/92

sushil Kumar Pandey, S/c¢ Pt.Rk.N. Pandey, ii/o

60 Bhendari sttiorn Rd., Jjeunpur,

smt., Jyoti Saxend, W/o sri Kk, Saxena, 99/303, Sisamau
8adha Gheuraha, Konpur,

o 00 .“.pp -L-L c :n'tS .
\VVers us
Jnion of 1lndia through General Manager, N. Rly
Baroda House, New Dclhi,

The Divisional Railway Meneser, Northern Railway

\
Ve =5

e e A e e == e Sir eSSl e - S = e e
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Allehabad.
The srnicr Rivisional Commerciel supdt. N. Rly
DRM Office: Allahabad.

... Respondents

Original Applicatior no. 1715/92
Indu frabha rander, v/o sri B.N. Pandey, r/o
94/1A Galle Bazar Tilhargenj. sallahebac.

smt, ‘achuri Misz w/o Sri O.p Mishra, r/o _
62. Bhandari atahon Road, Jaunpur, ‘ b

o ‘Appli cant

Versus

Union of India through General Menacer, N. Rly |
Borada House, New Delhi, |

Divisional Railway Manager, N. K1y A llecinabad.

Senior Divisional Commercial Supdt. N. Rly DRM
Office , Alleshabad.

+ s« Respondents

Origiral Applicetion no. 133/93

Kripe Shasnkar, S/o sri V. Nabh, Vill iata-ka-pura ;
F.O. Ram Nggar, Bistt. Allahabdo

Jmesh Chandra, S/o Sri s. Prased, R/o Vvill Tikari
P.O. Bhemni Hiter, Distt. Allehaovead.,

s s+ Applicents

\Versus

Jrion of indie through General lienager N. Lly
Baroda House, New Delhi, i

Divisionagl Railway j.enager, N. Rly, aAllahebad

SI. Divi51onal Commercial Superintendent, N. Rly
DR Office Allzhabad.

\\ .+. hespondesnts

Qe




26.
l.

2%.
l.

&

e e e e -
e ——
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Original Ap:lication ne. 514/93

Sri Krishns hend Pathak, S/o sri T. Pathak, r/o
vill., ameon, P.0O. Sahibganj, Distt. Varanasi

Subit De, S/o0 S.K. De, 'r/o Uma Kutir, Stetion
Road, Jeunpur, ;

ee. Applicant

Versus

Jrion of India through General Manager N. Rly
3aroda House, New Delhi,

 Divisioral Railway Maeneger, N. Rly, allahabad.

Sr. Divisicnal Superintendent Commercisal N, Rly
DRI Office, Allahabad,

oo RGSpOnd:n'tS

Original appliceion no., 777/33

Satya Prakash Mishra, S/o sri R.S. Mishra, R/o
A/3, 176 Krishna Nagar, Keedoanj, Allshabad.

«sv Applicalit

Versus

Jnion Of India through General jjanager, N. Rly
Baroda House New Delhi,

The Divisional Railway Manager, N. Rly A llchabad.

Sr.Divicional Commercial Smperintendent , N. Rly
DRM Office Allshabad.

.ss Res,Oncents

Originel A ppliceion nc. 487/93

Sheshi Kumar Mishre, S/o R.A. Mishra, r/o vill

Ghatwa ;ost Kerchana, P.5. Karchana, Distt Allahiabad. |

Fresent Address 134- Tula Rem Bagh A llchebad,

Raiendra prasad M$hsra, S/o Sri D.P. Mishra
Vill Kasidahan, Post Nethelpur , Dilstt. Varanasi

Ancop singh, S/o Sri S.p. Sirgh, R/o Vill, and P.O.

Hem ‘“*cgar Bhojpur, FP.S. Abtoo, Distt. Pratapgarh.

veea  Applicets
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1. Jnion of 1ndia through General Maenager, No.Kly
Barcde House, New Delhi.

2. Divisicnal Rai lway .Manager, iv. Rly Allahapéc.
3o Senior Divisinal Commercial Superintendent N. Rly
4, geniorx pDivisional personnal Officer, tiorthemn

Railway Allanabad.

S Senio

11

[

> U2

r pivisional Accounts Officer N. Rly
habead

5
e

P
Q

<O Kespcndents

2. original Application no. 1028/93

1. Rajesh Kumal Tripathi, s/o Sri R. Tripathi
R/0 354/7/1, jayantipur, Dhumapgang Allahebad.

... Applicaent

Ve rs Jus
1. Jnion of indid through Senerel Menaytd N. ly
garoda House, N. pelhi. '
2. pDivisional Railway .ianegel, n. Rly allahebade
S Senior Divisional Commercial lianeger, N. Kly

DRM. Office Allzhabad.

... Respondents

20. oOriginal application no. 1245 /93
1. shiv prakash Dubey, s/o S.D. Dwivedi, r/o Vill.
Mawapura (Kakraha) P.O. Fatehpur, Distt. lau.

... Applicant

Versus

1. Jnion of India through General ligneger N. =ly
Baroda House. New De lhi.

2 Divisional Railway Manager, N. Rly Allshabad.
3. Senior pivisional GCommercial lMenager, N. Rly
Allahabad.

\\ ... Respondents

L

8

E——————




39.

1.

3.

Suresh Kum r Srivgséava, S/o sri R.K.L. Srivastava
r/o 36A/60, Judhwal, Tilharganj Allahabad.

3z.
1.

/18 [/
Original Application no. 1362/92
Pawan Kumar Pendey, S/o Sri S.S. Fandey, R/o 161/5
A, Azad Negar, South Melaka, Allehabad.

Arun Kumer Singh, S/o Late Sri Ramkant Singh, R/o
Vill./p.O. Kaju, Allahabad. -

.~ Applicant

Versus

Union of India through General Manager N. Rly
Barodas House. New Pelhi.

Divisional Réilway ‘eneger, N. Rly allehabad.

Sr. .Divisional Ccmmercisl, Superintendent N, Rly f
A llahabad. !

«ses Respondents

Original Application nc. 1511/92

« s« Abplicant

Vers us

The Union of Indie through General jJManage £, N. Rly
Baroda House. New Delhi. ’

Divisional Reilway Menager, N. Rly Alle p¢ p...

Sr. Divisioral Gommercial Supdt. N. Rly 7 jm: office '
Allahsbd, ‘ ’

-+« €5 3¢ ngents

Criginal application nc. 1609/92

Sharda Babu, S/o Ghussit Lal, R/o ) g5 nakhas Kona
Allahabad. ! !

Asrar ahmad, S/o Sri Abrar Ahma i., rfo 553 Attarsviya,

Allehabad,
Versus \\

e SRR v = T ——
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/19 1/
Union of 1lndia through General manager M. Rly
Allahabad.
Divisional Failway ianager, N. kly Allchabad,

Sr. Divisional Commercial Supdt. N. Kly A llahabad.

.+« Respondents

Original applicetion no. 1628/92

Vijai Kumer Sinha, S/o Ssri D.N. lal, r/o Hapar
Coleny Cr. no., 694-4 liughalsarei,

Sunil Kumar Sinha, s/o sri V.N., Lal, R/o qQr. no.
603=-B Hapur Colony Mugalsarai.

Narayan DuJtt Dubey, S/o Late sri K.D, Dubey, r/o

131-3H, First Avenue, Reilway Colonyy, smith Road
Allanagbad.

«ss Applicents

Versus

Union of India, thrcocugh General Manager, N. Rly
Barcds House. New D=1hi,

Chief Commercial Superintendent, N. Kly Baroda House
New Delhi, ' -

Divisional Railvay Remanger, N. Rly allehabed.

Sr. Divisional Conmnmercial Supdt. N. Rly Allchabed.

» -» Hespcndents

Original Applicaetion no. 1663/92

Ak RSk
r/p 41-C |

T 7~

umar Mishre, 5/o Sri H,R. Mishra
aghamberi Roed, Tilek Nagar, Allansbad,

¢

Sharad Dhyani, s/o Late sri G.P. Dheyeni, r/c
c/o G.P. Dhayani, Prayag Séngit Semiti, 12-C Kamle
Nehru Road, Allahabad.

Ramji Verma, $/o sri K,N. Verma r/o House no.
173/B Railway Colony no. 1 Subedarganj, Allashabad,

eee wmpplicants

\
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Versus

1l union of Indie through General Manscer, N. Rly
Raroda H-use, New Delhi.

2. Cchief Commetrcial superintendent, N. Rly Barode
1ouse MNew Belhi,

Se pivisional Railway Maneger N. Rly allahatad.

4, sr. Divisionel Conmercial Supdt. N. Rly Allahabad.

... -espondcnis.

3. Originel applicaticn no. 1773/92

1. Vvinod Kumsr S/o sri R.Y. Rem, r/o C 757, GTB hagar
Ksreli Allchekad.

- 5. ¢ Virendre Kumar, s/o Sri ReS. Ram R/O 23/B/76/C/
t 1003, Allepur, Allehabad.

Gigs Sahjdy Kumar srivastave, s/o gri- R.Fe grivestavs
r/o 1453/ %A, Chskia, P.O. GIB Négarl, 4llshabac.

| , ... Applicants.

|

1

Vers us
L ini cn of indie through seneral Mananier, IN. ily
New Celhi.
2R The Civisionel Roilwey MenageT, N rly Allshabad.

Se sr. Bivisicnal comml. Supdt. Northern Railway
~at Office Allehabad. :

500 Kespondantis

3%, oOriginel A pplication no. 1821/92

1. sudhir Kumcr /spo sri ridaye Nerein south of Jania
Road, New Yar, Distt. Peing, Fresent Address.
101 Anend Bagh 0ld Baiharene Allahebad.

... Applicent

Vers us Qﬂ?v




38.

N
. .

How

S

29.
1.

PE2E* 7

Jpion cf Indie through Gneral jiansger, N. Rly

Baroda House., New Delhi,

Divisional Railway Maneger, N.Rly Allahebed,

Sr. Divisional Commercial Supdt.N. nly Allehabad.
Sr. Divisional Personnal Officer N. Kly allahebad.
Sr. Divisional Accounts Officér, N. Rly Allahazbad.

«+. Respondents

Original applicetion no. 1822/92

Arun Kumer, S/o sri G.P. Srivestava, 1/0 101,
Olc Bainarena Allahabad

.

o < Applicant

- e ”ersus

Baroca House, Mllghauao.

Divisional Railway jlanager, N. Rly Allshabad.

3r. Dvisionel Comercial Supdt. N. Rly. allehabed.
Se. Divisional Personnal Officer, N. sly Allchabed.

Sr. Divisional Accounts Officer, N. Rly Allehsbad.

.. Respondents

O%iginal Applicsion no. 1825/92

Virendra Pretap singh, s/o R. Singh, R/c liurehen,
Post Shikarganj, Distt. Varanasi.

Virendre Bahadur Singh, 3/0 S1i R. E singh, R/o
Vill Frempur, Fost ChaP;c, Distt., Varenasi.

Mohan Prasad, S/o sri lalji, R/o Vvill ”urahon, Fost
3h1 carganj, Blstt. Varenasi.

Brij Raj Yadev, S/o sri B,R. Yadav, R/o Vill
Murahan, Post Shikarganj, Distt. Veraenasi.

Klish* Morsri, singch, S/o sri R. Muret, r/o
vill Mure han, post shikarganj, Bistt. Varenasi.

Surendra  retep singh, s/o Sri R,B. Singh, R/o Vil!
Prem.urbPost chakia, Distt. Varanesi. ,

\\Qm§L (i B8




R

Vers us
8 - Union of India thrcugh General Laneger, N, Rly
Baroda House New Delhi.
= 2. Chief Commercial Superintendent, I. Rly Raroda
o House New Delhi.
3 Divisional Railwey Maneger, N. Rly Allahebed.

4. Sr, Divisioral Commerciel Superintencent ,
::o Rly’ Al lehabado

Responcents

. o o

40. Originsl Applicstion no. 1231/92

o Alok Kuuar,sinhe, s/oisri s.p. Sinha, r/o 233,
: gld Dalrahana, Alldbdbud‘m

iy

= 24 u;b.' Srivestave, ;/o Sri-Om Prekesh, r/o 86/51
o : -_gyla'ganaa Lhdwapur, Hlmmatgang,;5_Llahabadﬁ_f_gh,;_

.}; Api:licants

R : % Vers us
1s Union of india throughZlenersl jlaneger, N. Rly
Baroda House, New D¢ lhi,

Za Divisional Railway Manecger, N. Rly Allahabead.
2 Sr. Divisional Commercial Supdt. N. Rly A llahabad.

Réspoendents

44. Original Application no. 333/92

1 Shwetank Verma, ~¥/o sri B,P Verma, r/o 25, Ghas ki
Satti, Khuldabad. Allahabad.

.+« Applicent

Versuds

1, Union of Inida through General Menager N. kly
Caroda iHouse, New Delhi,

2% General \ansger, N. Rly, Railway Bhawsn (Baroda
House), New Delhi,

- | | %ﬁ\/ -~ 2.3 1
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w

4.

Lo
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Chief Commercial Supdt. N. Rly, Rail Bhawan,"
Baroda House, New Delhi,

Divisional Reilway lMena.er, N. Rly, DRV Cffice
Allshabad.

Sr. Divisional Commercial Supdt. N. hly, Allahabacd.

50 C ‘Re5pondents

Original Apulicatiorn no., 643/94

shiv Dayal pandey, ¢/o Late Sri Pi. Krishan Pandey
r/o Block no.27/10, Labour Colony, Naini Allahabad.

s Appliceant

Versus

Ine Jnlon of Inlda thIOJgh General )Manager, N. sly

D1v151onal uommezc1al kcnaoe - N. Rly Allahabad,

.+ s Hepsoncdents

Original Applicetion no. 61/94

Santosh Kumsr sinha, s/o L.J. Sinna, a/a 32 Yrs.
r/o Vill Kanharpur, P.0O. Khardan, Distt. Varanasi.

«e. Applicant

.
4]

Versus

Union of 1ndia through 3Zeneral jienager, N. Rly,
Baroda House, New Delhi,

Chief Commercial Supdt., N. Rly Beroda House,

Divisicnal Railway Menager, N. Rly, Allshacad.

Sr. Divisional Commercial Supdt. DRM Office
Allehabad,

e o0 R€Spund€ntf§

S e e e et S i e e
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l.

b
J—

12.

4%,

.
-Principal pP.B. Inter Coll

/24 [/

Jriginal Applicetion nc., 394/93

Anand Singh, S/o Sri S.L. Singh, r/o 524-4, Traffic

clony 4llshabecd.

Rej Kumer singh, S/© Sri i Dayel singh, r/o 5-
’XQGQ rv'.erg, ll ha;,\\,.

el Prakash singh, S/c sri 4V..D. Ringh, ' r/o 5 }.G.
argy Allahabad.

Santosh Ku.msr Sinch, S/o Sri M.D. Singh, r/o 5- M.G.
Maerg Allkhaed.

(]

S.K. Singh, S/o N.B. sinah, rfo 13/3 Kare
Golony, Allshabad,

(3]

oo

Q
(9]

Jmesh Fretac singh, S/ K.P. Singh, Retd.

5
ge. Pratepgasrh.

suni l Kuma
Gujeria, F

B. Singh, r/o Vvill.
t Fratapgasrn.

R.P. Singh, r/o vill.
1=tt. FX ata gd T hy

t/c ri-N_N. Aphakarl, r/oA
695=8, Loco Colcny Allatisbad. -
Z Late
suril Kumar Barua, S/o srifJ.C. Berus, r/o 8% R.N.
Nagoer All:zhabad

ha ﬁdaﬁAﬁolikcrl,

ngjei Kumar Srivastavé, S/o sri R.B.L. Srivesteva,
r/o 152 Balua Shat, allechabecd.

Mukesh Kumer Srivastava, S/o sri d._. Srives tevae,
R/o 1238 Matiyara Road, Allahaba-

«es Applicants.

veisds

Jnicn of india, thrcagh General Manaaer, N, Rly
nai lwey Boad, ferode House. New Delhi,

Chief Personnal Officer, N. Rly Bereday House,

New Ddhi.,
Divisicnal Railway tancoer, N. Kly Allshabad.

Sri. Divisional Commercial Supdt., N. Ely
A llahabad.

.«e. n€SpoONcents

Original Application no., 633/92

Ramji, S/o Late sri LalsRam, r/o 6l14/i Teliarganj,

Allshebad,
\ «e+ Apulicant

QoL D

k"*vm w

B e
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Versus

1. Jnion of India, through General anajer, M. Kly
Beroda House, Mew Delhi.

2. The Divisional Railway Menager, N. Gly. Aallahabad.
3. Sr..Divisional Commercial Supdti. N. Kly Allshebead.

oo Respondents

46. Original Applicetion no. 706/32

H Dipek Kumar singh, 5/¢ sri (Lete) B. Sinan, r/o
1B/8A Bhanaghembri Road, Allepur, Allahabad.

2, Akbter Naim Siddique, S$/o0 Sri MN.J. Sideique, r/o
174 New NMehdori Colony, Allahsbad.

e Mohd., Keleem, 3/0 sri amir Uddin, r/c vill patulki,
P.0O. Kanehti Distt. Allahabad.

4, Dilip Kumsr, s/o Sri A.P. Srivestsve, R/o 9 Elgin
Road, Civil Lines, Allechabad.

5% Km. Shashi sriwastave, D/o Sri L.N. srivastave,
r/o 347, L1G Govindpur Colony, Allehauad.

6, Suresh Pratap Singh, s/o Sri Rem Nesh singh, r/o
Vill Chand Kamaniye, F.O. Khutj F.S. Khera, LCistt.
Allahgbad. :

o o e Ap};:licaﬂt
Versus
1. unicn of 1ncie through Secetory, Railwey Boerd,
Rafi Merqg, New Delhi,
2. Generel lianager, N. Kly Railway Bnaven, (Barode
House) *‘ew Ddhi.
3. Chief Commercisl Supd. N. Rly Rei.way Bhawan
(Barode House) Allahacad.
4, Divisionsl Reilway jMamager, N. Rly, allahabad.
By Sr. Divisional Commerciel Supdt. N. Hly, D&M

Office, Allahabad,

«+. iespondents

4%, QCriginal application no. 648/92

N
Rt




/26 [/

Eat Murtec, S/o Mewa Lal, r/o 71 A Dale aAllapur,
Alldnatdo.

.« Avglicaenzs

Vers us

jnicn of Indié through General !‘énsger, N+—FRiy—
Baroda House, New Delhi.

Divisional Railwey lianager, N. hly Allehaced.
Senicr Divisional Commercial Supcdt. N. Rly allshaba i,

... Respondents

Original A pplication no. 731/92

Be3 Kumar Yishra, sfo sri K.K. Mishra, r/p
26/10, shiv Kuiti, Krigal Bhawan, allanabed.

~Frank ;ichard Mebesse, S/0 sri li.R. Menesse,

S4/37, ©lad lMumfordgenj, Aallshabad

e s APlicant.,

.

Versus

Jnion of Indie, th rough Generel jlenacer, N. Rly
Kail 3hawan, Baroce. tiouse, New Deihil.

Divisional Railway liansger, N. iily DRM Office,
Allcnabed.

Senicr Divisional Commercial suapdt., DRM Office,
Nawab Yusuf Road, Allahebac.

& ... Respondents

Criginal A pplicstion no, 736/92

Frakash Chandre, randey, S/0 M.D. Pandey,r/o
Vill & Post Dubawal, Cistt. Alleshabkad.

«o. Applicant

Versus

Jnion of 1ndia, throujh Secretery, Railway Roard,
New De lnhi.

ieneral ianager, N. nly Reilwey Bhaswan (Baroda
House) l.ew Lelhi. \ 

W




50,
1,

/l 271 [/

Chief Commercial supdt. N. .RlyRailwey Board,
New Delri.

visional Railway lJanever, No. Rly DRI Ofiice

Sr, Divisionel Commercial Supdt. N. Rly, DRV
Alle hebad. '

.+« Responcents

3
)
Q
L]
O
2
O
N

Criginal gpplicstio

8
Gulab 7.em, $/o Ram LCaur, rf/o vill. scnegur, P.O.
Té& 13

F.0. Sencpur, [bisti, JeUR urx

Ve s Js

Unicn of Ingie through Zenerel jlanager, N. aly
BEarods ilcuse. i'ew Pelhi.

Divisionel Railway 'aneger, N. ' ly, Allahabad.

Sr, Divisional Cc merciel supdt. N. Rly, DBEM
uitice, allchapad,

.+« 1i€spondents

criginel aApplicetion no. 961792

Durgesh .eni ishra, $/o Sri C.P. ““ishra, R/o
433-¥L Kydganj, Alliahshad.

Fermeshwar Frasad Trivedi, s/o Sri R.K. Trivedi
r/c 116-A Bahadurganj, Thakur Din Kz Hetha,
Distit. A llahebad.

wiehdnra prasacd Mishra, s/c sri K.P. Mishre, r/o
577-4 Nal Basti, MNeta Negar, Distt. 8llahaebad.

o Aoplicaniy

Versus
Jnicon of India through General lManacer N. KRly
Baroda House, l.ew Deihi,

Chief Commercial Supdt.,N. Rly Berode House, N
D=1lhi.

Divisicnel Khailwey lianager, N. Rly Allshabed.
Senicr Divisionsl Commercial Supdt. LCR! Cffice,

I\:o hl 5 a Yo
n y Allo:nach . \ Rer.pondents

%’é\( oo o _~Zg




o2,

le
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originel Application po, 267/92

r/o

Cinesh frasec Fendey, S/c sri KR.N. Fandey,
vill. Belwan, P.O. rahara, Distt. iirz =~JI.

«s. @Apzlicant

Versus
Jnicon of India through General Mansger N. Rly
MNew Delhi,
Divisional Reilwey Mi@nsger, No. nly allahabad.

Srj, Civisionsl Comnmercial supdt. N. Rly Allahabsd. ‘

i

ees Responcents

H
|
I

rlglnal Apvlicetion no., 1203/92

/Wlohna Lal 5/0 sri G. S¢hed, r/o 12/14 i.G. Nerg,
GeG.I.C. Conp cund, Allehabad.

irabendre sirgh s/o sri . Singh, rfo 2/85, Rame Nand
legar, latiyare Road, Alispur, Allsahsbad.

=) ’

Hari Shanker 51n)n, s/o Sri Rem Auter Singh, r/o
2/45, Reme hand i.agar, iiatiyara Road, n‘lchcbad.

Téj _ahadur Ram, S/o Sri Lal Singsr Ram, R/o
87=~/2=C, Baghambsri Rcad, allapur, Allshabad.

Yogendra Lath,s/o sri Dudh hath, r/c 535, Colonel Gug
% -
¢ . s« CAD.licCanks,

P

Vers us

Union of india through General Mansjer, M. Rly
Beroda House, Mew Delhi, .

Divisinal Reilwey wianaser, Northern Reilway,
Allchabad,
Sr, Divisional Commercial Supdt., N. Rly 4llshabad.

e o o ‘Jt S ~ Neﬁ‘tS

\
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54, uriginal Applicotion no,1207/92

l. Suresh Chandra Supta, B/o Sri Keja Rem Gupta,
r/o 2°/3, New Rewa Building, Leader Rosd,
Allahegbad.

2 Pertho sarthi Dobdar, s/o sri K.K. Dobdar, 294, akber
pur, allenebeac.

v-s apulicm te)

Versus

1. Union of 1ndia thr.ugh Seneral jlana er, M. Kly,
Beroda House, ., Belhi.

2. Divisional Reilwey lanager, h. ..ly Allshabad.
)

< Sr. Divisiovnal Commercial suopdt. N. Rly Allzhabad.

8. JOrigianal A prlicetion no. 1345/92

L KrishanakKant Srivastava, 5/0 sri (wate) junni Lal
Srivastave, r/o kKema Neno Napér, Bhardwsj Puram
allehagbad.

2y smt, Jsné .ani S: ;vaskdva, /o sri D.C. arlxastavd
r/o 520KL Kydgarj, Allahabad.

3. Ha<esh Srivastaeva, 5/o0 $:i Kripa Shanker, r/o
72- C/2, iatiara Road, Bharadwsj Purem, Allchabead.

2 Ghen Shyam Ssingh, S/o SeR. singh, R/o vill Narayal

Sri
npur, Post Shivgarh, Distt. Allahabad.
B Brijesh Kumaxr . Penda&y, S/o sri S.K. Fandey,
r/o 46, Kinche Rei Genga Prasad, .alviye lager,
A1¢ahaoad.

¢ e o HD{‘ liCén‘tS

Versus

Lo Jnic>n of india through General ilanacer, N. Rly
Raroda House, New De lhi,.

2. Divisionel Railway lanajer, N. nly, Allchabad,.
S Sr, Divicional Commercial su.dt. N. Rly, Allahakad.

\ ..+ Responcents

e
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56, Original Acplicetion no. 1344/92
1 Vinod Kumar Srivastave, S/o sri R.P Srivastava,
r/fo 751, .uir Koad, nejapur, allahavad,

ese Applicant

_ Versus

il Jninsn of 1ndia througn Generel ;lanager, N. Rly
larcda Houise, Mew Delhi,

2. Divisi 'na: Railway ji@najer, !.. Rly, 4 llchabed,
3. Sr. Diveional Commercisl Supct., N. “'ly Ailenabad.

«o s IESpONCEers

57, Original awnlicaton nzs., 1230/92

A S.Jdi. lmamuddin, S§/0 Sri S.H. imsenuddin, R/o
7181/0, GhenshyemShager, Reilwey Cclony, A llzhabad.

%) i 5 5 . 5
< Dheerendra lath Saxena, s/¢ Sri Decna Nath S.xena
Rfo 46-21=-4/7 Remer Xe Purz, Sulem sarei, Allabakad
so e« APpplicents
Vers us
1. Jnion of incia through Generel Maneger, N, uly
barocda House, New Deihi.
2 Divisionel Railvay leneger, N. «ly Allehabad.
an Sr. Divisionecl Commercial Superintendent, N. Rly
Allshebad,
«s » Hespondents
9§.. oOriginal A4 pulicet:on no. 1239/9z
N < / 5 L ~ s T L
Vi Prem Shanker, 3/0 Sri G. 5hchker, r/fo 36/31 Kals
Danda, Himistgang, allanavsc,
2, Kemes hvw.r llath sherme, S/c 3ri Rem 131- Nirela Nagar
Lucknow,
o o o ,-ﬂD_oleé!'.‘t.
Jers us
1. Union of 4ndie throgh Gencreal f.anager, B. xly,
erods House, Allaharad. t
2, Divisioral Railwey Menage:, N. Rly, allahabad. i

|
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K
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l.

il
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/3L //

Sr. Divisional Commercial Supdt. N. iily Allahobad.

... Respondents

Criginal Application ne. 647/92

Verun Kumar Shukla, S/o Sri s+b+—Shukla, r/c ~
79 A “inhazpur, Beni Ka Hata, All:habad.

s i. Spplicent

Versus

Jnion of jndia through Genexel !janager, N. Rly
Baroda House, MNew Delhi.

Divisional Railway Menager, N. Rrly, alleahabac.

sr. Divisional Commercial updt. N. Hly
sllahabad,

«e s Hesponcenis

~
uriginal Apglication no. 4%94/94

Suresh Kumér §/o sri Tulsi Ram r/o 25, Lukar Genj,

Allanabad.

oo Abplicant

Versus

Jni n of Inida through General Mamager, N. Rly
Beroda House, New D- lhi,

L

The Divisional Reilway Marager, N. Rly, Allehabsd.

The Senior Divisonel Commercial Supdt. N. Rly
Allshabad,

Sr. Divisional personnel Officer, N. Rly, Allahebad,

Sr. Divisional Accounts Officer, N, Rly Allehabad,

.s . nesuondents

Original Applicetion no, 495/92

Ranjni Kant katel, 5/ sri Chandra shekbar, B/o
2, Rama land Negar, Allspur, Allehabes,

««e Applicant.

\
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7/ a0y )

Versus g - : '

Jnion of indie throgh the Generai Maneger, N;;Rly
scroas louse, New Delhi, :

Divicioral Railwey Manager, N. Rly Allehabac.

Seniro Divisionel Commerciel Supdt. N. Kkly Allehebad.
Sr. Divisional pPersonnel Ufficer, N. Ry —attrehenad. -

®r, Divisional Accounts Officer; H.. Bly alléhebad.

ee. Responcenis
Crigincl Applicztion pe. B13/92
1 = 7 3 N7 = 4 :
Frabha ‘shankaz!Yadav, :5fo sri R.P'. Yadav, rfo
1C Thron hill Roed, Allahaebad.

Versus

Jrnicn of Ircdie through General .atacer, N. Rly
Earoda House, New Delhi,

Divisional Railwsy jfanaezer, N. Ely Allahetad.
Sr. Divisional Commeercicl Supdt., N. ily Allehsbed-
Sr. pivisiorisl perosnnel Cfficer, N. Rly Allahebed.

Sr. Divisiorel Account Officer, N. Rly Allechakad,.

«+e Respordents

Origiral Application no. 527/02

Anil Kuner Srivastieve, S/o sri V.K. Srivasteve,
r/o Rly Quarter,Sutedcrganj, ..ilchabhd.

»ToiaTh uﬂkrcr“ rance
191/24 Ra roup P ur, A

Rakesh Pretap Singh, S/o sri R.P. Singh
vill ¢ pP.C. Kotwa Tehsil phulgur, Distt A

>
i

i

e
ALl

‘—‘.

J)W

ratji Khare, Bl Brilc.e . Rie cre, r/o 36=-3-Ahiyapur,
~u 2 o
o <

«se Applicants.

eLdn
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Union o7 India through Secretcry, Kailway Roard
Rall Bhowan, Kew Delhi,
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e
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1 Railwey ;an;;grfﬁg+_3;y, DRy, Office,

Senior Diviicnel Commeréial Supdt. N. hly Allshabad.
station supdti. . Rly Allchacad.

«ss» RESPONCENITS

)

Criginal Application no. 632

e}

/3

iielaye Kont, 5/¢ ¢ri S.K. trivesieve, r/o 328 |
Sachambari Housin: Scheme, BRh QTCOMGJHU an, ~llshepur,
Allahasad.
vew ipilicent
Vemsias

Senior Divisional Commercial Supdt. N. Rly allehabed.

«ess Respocndents

CUrdoinal applicction no. <i6/ 2

+ -

shushil (umar Stivastave, “/o Srd Lekshi-r Froscc
Chn s tava, ¥/o 155 sagauberi Br ih liramen Yajna,
Slanaom llahakad.

wee Applicunt

Versus

Jnion of Indie through Seneral henacger, M. Railway
Beroda lHouse, lew Delhi.,
Divisicnal Railviay nanajer, MNe niy. Arlahelad.

Sr, Divisio

}.._J

Commercial Supdt., N.

Sr. Divisional pernnel Officer, N. Kly

I}

w

Divgsional Accounts Cfficer,




66.  Original Application no. 477/92

/ o o~ - ’ o =, 2
1. Ardn Kumer, 3/0 5ri Gyen Cnand, I/v 42, “eka Ji ka
caugh, aAilcehebad.
co cplic
Vers g
I Jnion cf india throcaxgh Generel ieneger, i . Rly
Baroda Housc. New Dethi.
e Divicio..cl Railvay ienazer, i. 31y Allehecied.
S Sr. Divisional Ccmmercial 3Supdt. in. Riy .\ilehebac.
4. 3r. Divis ionel F erosnrnel Ufficer, . Rly Alia abad.
G Sr. Divicional Accounts. Cfficer, . Riy Alleh=zbed. y
:
i
“.s« nespondents ?
o Tiginel Appl tion no. 221/93 J
o vl iCilhiad APPpiiCcll 1 o L2 1
t
1o Jpdndrs sinth, Ss/o sri 3. 1ngh r/d Tejpur Fosl
Sééaldlh, PeSe. Sckaldih, Distt. Varanasi.
3 (o e N 2~ = = N1 e ey 7
2. Rajesh lumer 5i r.j"), S/C SEZ RielNe Sli.“._;h, /e
TaJjpur Post sekaldhi, FeS. Sakaldih, Distt. Veranasi.
oee Applicant
Versus
l. Jnion:of Indie throash General jianager, ii. Bly
Rellwaey Bozrd, Baroda House. jew Delhi. '
2. Chief Commerciecl 3updt. iv. Rly Beroda House. New Delhi
S Divisicrial Rellway Menajer, N. Hly Allshabad.
i Si. Diveional Cempercicl supdi. iN. Riy All=hekad.

08 . Original spplication no. 220/93

lerain Prasad, s/6 sri R.L. Presad, r/o
22 Leth no. 1l llew lehel, lLughalssrei.

o Jeri ilarain prasad, s/o Sri R.S. Prasad, r/o
lll nvvllyur vost Chereon, Distt. Varanasi.
\ e -Applican"\.
«




¢B.
1.

S
4 .

7
L.

VVersus

Union of Indie, through Generel ilanager, N. Rly
Railwgy Board, Sarcde House. New Celhi.

chief commercicl supdt., N. Rly Beroda House,
New Delhi.

Divisior.al Reilway Manacer, N. nly, Allshabkad.

Sr. Divisionagl Commercisl, Supdi. Northern Reilway,
Allehabad.

.es liespcndents

Criginal Applicatiicr no. 219/92

./ 3 S i i 72 v
Ram Singh Yadav G700 SE RIS ATIN Gd eV, e/ O8] RS
purabharghal, .0. Suhansa, Tehsil Fatti, Distt.
Pratepgarh.

Uma Shanker Yadav;'s/o sri R.L. Yadav, r/o vill. |
Behdaul Xhurd, P.0QO. Gaura, Tehsil petti, Distt. |
Fratapgerh.

m prakash, s/o sri R. Dular, r/o vill.
Khura, p.O. Gaura, Tehsil Fattl. prais

Vasudev, S/o K.N. Yadav, r/o Vvill. Kudia=ka=-pura
Tehsil viechchalischar, Distt. Jaunpur.

«+.s Applicants &
i

- Versus
Union of indie through Generel lianager, orthern
Railway Railwsy Scard, Barodas lousa.

Chief Commercial supdt. N. Rly, Baroda
Délhl.

DX v1a ionsl allway Menz er, N. Rly alle:

Sre Divisional Gommercisl sSupdt. N. Fly

Crigianl Application no. 197493

girnigh, S/o Sri Re; Dahadur singh,
lnargeon, Fost semrahe, Distt. Veranasi.

Vinod Kumer 3ingh, s/ Ce3. Singh,
V81l Raon, FPost samradh, Distts Yaicihas
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i 4. Rakesh Ghandra Tripathi, s/o “pi §.5. ITbapthi,
rfa vill. Shisakpura, Post Seidatad, Distta. allans.ae.
= e - . 1 =, . o B . . i YA
e ':) ya'n :\r.l.:-‘nla!" u'\m'l\’ec:i. y S/b ._)J 1 Ve \th)J—\-’ I 7 o)
vill. Topo, lekshegrah, Diztt. Allshacad.
PO i-\;()f,_.-liC(—;;’it.
VELSsuUsS
1. Jnion of India through 3Sneral ijanecexr, L. Rly,
Reilway Shawan, Bsrodc ilouse. ~ew Delhi.
2. C.ief Commercicl Supdt. cCaroda House, iliew Delhi.
o5 Divisionsl Railway i.eneger, .. Rly & Alliashabad.
S Seniar visigna onmu:c;al supdt. . Rl
o 3ff9irtQAiLédéb S s
. _+es RespoOndeni

71 Q. Criginasl Applicstion no. 162/93
1. Dprem § hanker, §/o sri  sS.H.l. Pandey, i/o 45 Gariwen
Tcla, allaghabad.

o Sanjay Kamar,, Srivasteva, 5/o 5zi (Late) R.F.
srivasteva, r/o 16/11 liew Sobhbatia bagh, Allahatad-
SIS detdr': n(n..._l(ol, J//

o sri N.N. Adhikeri. /0 695-5
Loco Colony Allshsbac.

4.  Jagdish presad srivestava, s/o sri (*-ate) N.P.
e e = e il e < f S i e i
oblivVasiave, I‘/u. 97/(-\, SERE@EshEly .-\‘—ldna (cL0]

fad r:-,/ = ~ -~ -

i Flajendra Ssraswet, /0 SL1 P.S. Saresvwai, rjo
63 Seriwen Tola, Allshslac.

6 S Ty ol } ~ -L~ ;- > "P- v 1 Az

. Jm P'rakesn Srivasiava, of¢ )I.L Bl Sl g SETTeNEE

r/o EWS (54) Baghambari Colony 3/3 Allapur allafisbad

T o A1 lcsh Kumar Srivestieve, =/a 571 T.hNe STivasiave
UALS, "-fu’ 3 ‘_;tAg,Al'-hyar.) ag ar .ﬁ.;:-.L‘S)' C.,L)ﬂy ‘\.-L.l_._:"\l J¢EJ;§-

e Ashutlosh Kumar Sriveciava, S5/v 51. X.B. Srivas.ava,
A s = T
1/0 9Z/11 Sarvousye hhaser, alizhieuec.

% ,:§n3jrnggL S-iygst;vag 3/:.3%4h3,:, S tuScic e
/0 S9/711 Sexvaceya ajer, Ailshabadg.

= L o 0 ~ o /

1. IMeera; <Kumar Verma, 5/0 5.1 K.S. Verms, 1/0

130/1?2-\, atiyara Roaa, slichebead.
* @ o ‘\}:\‘7)1-,:7 (o] ALS.
Vfersus
Lo Jnisn of India thro.gh Zeneral Manager, K. Rly

e = S S
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1D,

.

Kamanand liagar, Allsghabed.

/ -~
N S
Railway Bosrd, Barode !iouse, @&l New Delhi.

Chief personnel Officer, horthern Zailwey, Barcds
House, liew Delhi.
Divizional Railway Manager, N. i.ly, allehabed.

3

senior Divisional Ccmmercial Supdt. N. nly,
Allshabad.

«+. Hespondents

Original Application no. 151/93

~1

shec Kumer Yadav, S/o sii p.lL..Yadav, r/o 164-4A
f’\l:):Jlbagh- ,:\-L-L(-_;’xabado

shailendra Sshai Verme, s/o sri B.P. Verma, r/o
301/41-4/98 Tilsk Nagar, Allahetad.

Xm. Rajeshwari, D/o sri Ram Dass, r/o 2/92-A
sunil Kumar Srivastava, Sfo Sri A.N. Srivastave,
r/o 127 Matira Road, Allshabad.

R2jesh Kumar, sjfo $ii §.P.L. Srivastava, r/o
S5+.C.Coel. Srivecstave, Sucdamadih, Dhanbed.

Awzcesh Kumer Singh, s/o sri J.singh, r/o surshiya,
Fost sansdih, Distt. EBellia.

Anjeni Kumer Srivastavsz, s/o sri V.N. Srivastava,
r/o 28-A Krishan Negar, Allashekad.

Karunesh Kumar, S/o Sri T. hath, r/o 545-3 Ghanshyam
Nagar, Allahabad.

Shyam pragkash srivasstava, s/c sri P. Lal rfo
EVS 54 Beghambari Colony, Allshabsd.

s/o sri vrem Kumar, r/o 16/11 llew

Lalit Kunmar,
k, Allshabad.

ar
Sohbatiabag

ees Applicart

Versus

Jrnion of India through Genersl ieneger, .. Rly
Baroda House, New Delhi.

Chisf personnel Officer, N. Rly, Beroda House,
New Delhi.

Divisional Reilway iianager, N. n1ly, .Allghabed.

senior pDivisionel Commeréiel Supdt. N. LKly Allghabad.
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Qriginal Applicatien Neo, 150 eof 1993

1. Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,
Allahabad,
eeee Applicant

Versus

1. Unien ef India threugh Genral
Manager, N, Railway Head Querters
Uffice Bareda House, New Delhi,

.cs+ Respendents

QR D E R(RESERVED) ,!

JUSTICGE B.C. SAKSENA, V.C

This bunch ef 73&gfses in all invelve almost

identical questions of fact and law and reliefs alse. O.A
83 eof 1992 is being treated as the leading O.A. The number
of days ef werking varies in each of the O.A and breadly

the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that tea on the
allegatiens made by the applicants in the month eof January
1982,

24 The applicants allegeﬁ’that they had werked fer

the peried. indicated by them in the varieus O.As. in the menth

of January 1982 @ £,15/- per day. The applicants allege

that on the basis of Railwag Board's letter dated 6.2.,90

they made representatien regarding their re-engagement as

Volunteer Ticket Cellecters since they had werked prier te

17.11.86,

3% Reliance fer the claim is based on the decisions

of this Tribunal as alse the P.B, in @ few 0.As preferred

\
Vet

e+ P39




t: 39 ¢
— by p;rsoﬁs similarly circumstanced. The epplicants,
therefore, have sought a relief for a direction to the
tespondents to re-sngage the agpplicanis as Volunteer
Ticket Collactors or Mobile Booking Clexrks es per Extant
Rules. They have also in some petitions prayed that s

direction be issued to the rzspondenis to teke the peti-

ticnars on duty and pay back wacges from 1C.12,90 till

the dete when they first presented ithems@€lves for engage-
ment, |

% The respondenis heve 1esisted the petition end have
filed a councr affidavit as &also a supplemantary counter
affidavit, |

5e The applicants have filed & rejoinder effidavit,
The appiicants have admittedly not re;engaged after itheir
short stint ranging between 5 to 18 days in the month of
Jenuary 1982, The Reilway Bosrd's circulers deted 6.2,90
is annexed as amnexure Al to the leading C.A and have
also been annexed in kR some of the U.,As. A p-rusal of
the said letter shows that in the light of the judgment
dated 26,8.87 of the Central Administrative Tribunal,
Principal Bench, New Delhi in O.A. No. 1174 of 1984 (Neersa
Mehta and Urs Vs. Union of Indie and Ors ) and dismissal
of the SLP No., 14613/87 by the Hon'ble Supreme Court

on 7.9.389, The Kailway Boerd has decided that the 'cut
off' cate for being considered for absorption in

reguler employment against reguler vacancies earlier ’
provided to be 14,8.,81 will be substituted by 17.11.86
Paragraph 3 of the circular letter is the anchor shest

for the cleim in Lhe present U.A which reads as under:-

\
Y
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®* In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en
discentinuance of the scheme by zenal
g Board's
~ Railways, as a result ef/ letter. dated
ys, 5@%5»
17.11.86 er any earlier instructien to the

same effect may be re-engaged as Meobile
Boeking Clerks as and when they appreach
th® Railway Administratien in regular
emp leyment may be censidered after they
cemplete 3 years of service as Mobile
Beoking Clerks in the same manner as in
tﬁe case of other Mebile Booking Clerks
covered under para l. "

5. In paragraph 1 attentien was invited te Railway

Board':'s‘ letter dated 21.4.82 and the 'cut eoff date!

provided therein was 14.8.81.
3.

We have heard the learned ceunsel fer the parties,

Re Shri B.,B. Paul, ceunsel appearing fer the respe-
ndents raised a preliminary ebjectien that the O.As are
barredéby time, laches and acqu%?.nnce.

qe. { The learned ceunsel urged that the applicants

have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2.1990
dees not govern the applicants whe alleged te have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collecters, He further submitted that the applicants were
net discharged censequent te disc§ntinuance ef the scheme

by the zenal Railways as a result of the Board's letter

dated 17,11.86., Their discontinuance had taken place feour

L
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ss 41 &

years earlier and not on the basis ef the Railway Board's

said letter,

1@, The respendents have alse disputed the cerreciness
ef the averment made by the applicants abeut their having
worked fer the dﬁratiéﬁ indicated by them in each of the
OAs, The applicants in suppert ef their assertien of

having werked-in the year 1982 for a number ef days indicated

by them durihg the 'Kumbh mela' have been aneexed, cepy ef,

cbrtificate stated te have been i;sued by ene Ram Das whe

has given out his designatien as/fiziet Cellecter AKM, N. Rly .
Allahabad., Cepy ef such a certificate has been annexed as i
Annexures A-3 and A=4 te the leading O.A, Shri B.B. Paul %
submittéd thét Shri Ram Das was net competent te issue this :
certificate and the said certificate cannet be treated as

preof ef the working peried eof the applicants indicated in

the certificates, We, however, feel that it would not be

necessary te ‘enter inte this ceontreversy for the purpeses
of deciding the O.,As. We, proceed to decide the O,A in the

liight ef the €laim based en the provisions of the Railway

Beard's circular letter dated 6.2,30. We, hewever, meke it
clear that we may net be unaersteood te have accepted the

claim of;the applicants with regard te the days ef their
werking., We may take up the plea of the O.As being barred
by limitatien, Admittedly, neone ef the applicants initiated
anyﬁ%&%&&é%iproceedings in any ceurt te challence their
disconti;%énce»made in January 1982, The €entral Admini-

strative Tribunall wes censtituted in November 1985. These

O«as have been preferred in the year 1992,

12. As noted hereinabeve, the basis fer the claim

apart frem the-preovisiens ef the Railway Board's letter

dated 6,2
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of the Tribunal. The said O.As are U,A. No, 722/9C
Rajencdra Rumer Srivastava Vs. Union of India end Ors, C.A
No. 471/8C Mukesh Kumar Srivastavae Vs. Union of Indis and
Ors, O.A. No. 6487/9I Maden Mohan Pandey Vs. Union of India
and Urs; No doubt, in these csses orders for re-engasgementi
of the épplicants therein had been passed. un the msterial
placed in the supplementary affidavit we find subsequenily
in several other cases cecided by this Bench of the
Tribunai, & different view was taken when il was pointed
out that the Railway Board's circulcr applied to !Mobile
Booking clerks and the decision in Neera Mhta's case was
in resQect to Mobile Bdcking Clerks, This distinction was
noted while allowing a few review petitions in some U.As ’
‘and in U.A. No, 131/92 Lalji Shukla and Ors, the only ‘
directlion given was that the respcendents mey consider and
analyse the cases of !Mobile Bocking Clerks and find out
if anyfscheme can be framed by them laying down a parti-
cular criteria for re-engsging them on casual or daily g
basis. Ajainst this decision, the Railway Authorities
preferred en SLP before the Hon, Supreme court and the
Hon, Supieme court by an order dated 7.4.94 passed the
followiny order:-
" Delay condonec. The order only gives & dire-

ction to the petitionar to find out any scheme

cen be framed. The Union of India

can examin2 the matterx and if it is

not possible to frame a scheme, record

its finding accordingly. There is no

obligation cast by the impucned order

that the scheme should be framed in eny

case subject to the 8POVe, observetions the SLP

is disposed of", &Y




ss 43 ::

cbeverehsepest ens thespecialdiesve petiti en e NaaBpete e et
Subseguently, the Railway Administratien consideredx the
pessibility ef framing @ scheme in the light ef the aire-
ctiens given in Lslji Shukla's case by the Bench ef this

Tribunal which was dlse repeasted in seme other O.As which

came fer decisien subsequent te the decision in Lalji

Shukla's case,

13, The Railway Administreatien in the supplementary
counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Cellecters for abserptien and regularisatien in grew'C'
€

category pests since this weuld militet cgeinst the statutery
previsions laid down fer Recruitment ef Ticket Collecters etc

as centained in para 127 ef Section B of Chapter I ef the

Indian R;ilway Establishment Manual 1989 Edition., They have
further taken the view that ne such pests er vacancies exists F
en the Railways fer Volunteer Ticket Cellecters/Mobile Beokinglé

Clerks feor their re-engagement en casual er daily basis.,

15, It was also held thet re-enazgagement will burden

the public exchequer and will alse enlarge backdeer entry

and will affect reservatien pelicy as contained in Article
16(4) of the €enstitution eof India., It wes clse held that
framing ef such a scheme fer those Volunteers whe have clearly
woerked fer a peried ef merely for 5 te .18 days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general competitien and the eligible persens at large

would be deprived ef their legitimate rights.,

Q‘ﬂt\’ o.ep44




1%, Admittedly, this scheme has been given up after

47.11.86 and the Railway Aadministratien has fer cogent reasens

indicated that it was net feasible te draw up ¢ scheme cs

rejyuired in orders passed kn varieus O.A.s

16, Shri B.B. Paul has also invited @ | our attention

to certain decisions in review petitiens which were allowede
iﬂ%ﬁﬁﬁﬁﬁ?ﬁ-On the basis ef an wnolegy of the decision by the
b

Principal Bench in 'Necera Mehta's case direction fer re-=engage

ment hgd been passed in the O.is, While @esdddag allewing the
review pegitiens it was neted that the decisien in Neere
Mehta's case was confined te Mobile Beooking Clerks and there
is ne parity between Mebile Boeking Qlerks and Velunteer

Ticket Collecters, The present applicents fcll in the later

caetegery.

lé. Quite @ large number ef decisions have been rendered

frem time te time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens
and a directien te draw up a scheme was enly previded as in

lalji Shukla's case(Supre ), which was followed in many other
subseyuent decisions. The turns and twists which have taken
place in the view expressed on the question have been referread
1o show that the decisions of this Bench of the Tribunal on
the basis of which the applicants/%ﬁiiming similar benefit
being exiended to them do not hold the field.

1q. Wwe may now take up fOr consideration the plea of

benefit of the
4 2 4 SC 3 - & G 5
the applicents that the pecisions in some O.As in favcur of

similerly situeted perscns may be extended to the epplicante,
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{bf that mctter of any court does not give rise 1o a

cause of action, It is the orders of the authority

concerned or their inaction which give rise to:the
grievance and the cause of action based upon this has tc
be considered for purposes of determining whether the
petition is barred by time under the prcvisicns of Sec,

21 of the Administrative Tribunels Act.

13, As was noted by the Medrss Bench of the Centrel
Aoministrative Tribunal in & decisicn reported in (1S%54)
28 AIC pge 20 'Tamil Nadu Divisional Accountants Associa-
tion and drs, Ve, Union of Indie and Urs, this position of-
law hss been clearly affirmed in the judgmenit of the
Supreﬁe court in.'BhOOp Singh Vs. union of India and Ors.
(1592 ) 21AIC page 675. Before the Madras Bench the
question of delay was reisecd and it held that since the
delay has not been satisfactorily explained the C.A was
re jected on the ground of limitation alone, In that

case an order adverse to the applicants was passed on
14.1C.80. A decision on a similar order was rendered

Ly the Chandigarh Bench of the Tribunsl on 1.5.91., There
after the applicants Assccigtion moved in th& mstter and

mede & representetion, 5 years delay was held as fatal.

1S, A Full Ben¢h of the Zrnakulem Bench of the

Tribunal in & decision reportsd in (1$94) 28 AlIC 177 has
also taken the view that decisions in similar cases cannot
give & fresh cause of action and the period must be counted

from the dete the clcim relates,

\
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20, The Hon 'ble Supreme Court in 'Bhcop Singh Vs, Union

of Indie snd Ors(Supra; hed interelia, held thet"inordinate

&S

and unexplained delay end laches by itself/a good ground

- to refuse relief to the petitioner irrespective of the
merit of his claim. It was alsc obhserved thet Art. 14 or

the principle of non=discrimination is eguitable principle,

+
B
(2]
"
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“h
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ts
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, ény relief cleimed cn thet basis must itself

o
9]
H

ounded on eguity end nct bc clien to that concept".

22. Vie may also refer ic a relevant observation mede in 2
recent decision of Hen, Supreme Court in 'Retan (Bancra
Semant and Urs, Vs. Union ot Indie and urs reported in

1694 SQC.C(L&S) page 182, The petitioners before the Supre-/
me Court in that case were casual lobourers of south eastern
Railway. They were elleced to heave beoen appdointed between
1654-6¢ and represented between 1S75-78. They, through E
their petition sought ¢ direction to be issued to the opp.
parties to include their names in Live Cassual Lsbourers
Reglister after due screening end to give them re-—employment
according to their senicrity, The basis for the clsim
amongst others amd was a few judgments rendered by the Apex
court in 1985 endl87 directing the Railway Authcrities to
prepere a schems dnd -tQ absorb the casual lsbourers in
éccordance with their senicrity, The petitiocners appeared

to have made a representation in 18¢C to the Authoiities in

X7

which it was clleged thet they are not followinc the orders
cf the Supreme court, High court of Calcutts and Czlcutta
Bench of the C,A.T. In the facts of the said case the Hcn,
Supreme Court, tcck the view that since no explanztion heas
been ¢iven as to why the petitioners did not approech till

1990 held that two questiions arise;

\ oo-p47
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(i) whether the petitioners/entitled as a
matter of right to reemployment.
(ii) whether they heve lost ibeir right,
if any cue to deley.
22 wWhile dealing with the said question the
following observetion was made i-
" Pelsy itself deprives a person of hie
remedy aveillable in lew. in absénce of
any fresh cause of action or any legislation
a person who has lost his remedy by lapse
of time logses his righi as well",
22 A Full Bench ot *he Tribunal(PE, while
deciding U.As 767 and 842 of 1985 made the following
ra2levant cbservation:-

4

» It is not openew tc ccurt of record

(o0

o
pess an order in respect of persons who
ere not even present before it by any
cpplication or petition. In this view
cf the matter the view teken in the
case of one cr more emplcyee by a judicial
forum cannot be i?,sc facte made appli-
cable to all cther employe=2s n the sacme
cadre, rank or situaticn by another
judiciel forum."

his cbservetion also suppcrts the view taken hereinasbove |

thet the judgment in a case does not give a cause of
- who

acticn to another employee,/claims to be similarly

circumstanced as the applicant in other case earlier

decided., ' \
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285 3h:i B.,B. Paul, lecrned counsel app2sring for

the i2spondcnts have invited our attention to ¢ decision
rencdered by the riincipsl Bench in ‘'Ashish Chakraborty Vs.
Jnion of indig and urs, .eported in 19y4(i, A[J 382, 1In
ithe cgid case the facts are almost identical ss in the
case in hand., The applicant alleged thet he was engaced

as Mobile Bocking Clerk from 1,6,85 to 12.7.89 and hed not

been engaced ithereefter. He mede & representstion stating

N

thzt he has worked for 32 dgye in 1988 and in view of the
circiler cf ihe Railway Board dated 31.5.92 he be elso
considered for ebsorption es Mobile Booking Clerk. The
cpplicant's representation was rejectled and he was informed
that he cannot be ebsorkted in terms of the letter deted
12.8.92. In th2 szid czse the gpplicant based his claim

on the ‘bseis of a decisicn of the F.B. in & similar bunch

(8]
n

cf theicases, The Division Bench tock the view thet
there is no perity or similsrity hetween the applicants
Case end ithe applicanie in the bunch of cases declded
egrlier, It was held thct since the services of the
applicant was notl discontinued es a result of Reilway
Bceard's letter dated 17.11.86, the ap; licent's cas@ was
&ig’not coverzd by para 3 of ihe Railway Board's letter
dated 6.2.9C, Since he was not discherged consequent
upon discontinuance of the scheme by the zcnal Railway

as & result of letter dated i7.11.86. The same situation
obtains herein slso snd wehave alreedy held asccordingly.
25 In the sald case, referring to the decision of the

Supreme ccurt in 'Bhoop Singh Vs. Unicn of Indie and Ors

(Supra), the guestion of deley was also

—
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consid;red and it was held that the petition was barred

by limitationg The cause of action having accrued @ in
July 1985, The said O.A was filed sometime in the yesr

1593, -

26, The learned counsel for the respondents a&also

invited our attention to another decision rendered by the
same Division Bench of the Principal Bench in 'Anil Babu
Sharma ¥s., Union of Indie and Ors reported in 1994(1) ATJ
pc=-84. -

2%. The petitions before us are clegrly barred
by limitation as provided in Sec. 21 of the Administrative
Tribunals Act. The prBQisions of the Railway Board's

letter dated 6.,2.,90 is not attracted and applicable to the

applicants,
29. Admittedly, the scheme hesX been given up
since after 17.11.86 and is no longar in force, This fact
cannot be 1952 sight of . The applicants therefore, cannot
be granted[;eiieQSprayed for by them. The applicants also.
raised a plea that one Shri R.N. Shorey and 12 Others Volu-
 nteer Ticket Collectors have been included in the apgrovéd
list of 1982, It is, therefore, pleaded thet the reSpénde-
nts have been given re-engagement to some Volunteers as
Volunteer Ticket Collectors on Pick and Choose basis.
} zq. ' In the counter affidavit, it has been indicatat
| that the 12. persons named in para 4.1C of the leading C.A
had been re-engaged as Ibkile Booking Clerks and not as
volunteer Ticket Collectors, The allegation, theiefore,
ha% been denied. Be that as it may, the applicants would
be entitlad to the relief claimed by them only if it is

based on any statutory provision, The act of the respo-
ngents in re-engaging a few which has been satisfactorily

| | \Qm\./..pSO
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expleined will not give rise to discriminetory treatment.
The applicsnts in 2ffect are seeking re-engagement on the
strength of having worked for a period panging between

10 18 oays,which alsc is doubtful ,and has been disp .ted

by the respondents.

30. In view of the dliscussiun hereinabove, an

& totality of the circumstences we are not pursuaded to

grant the rel.iefs claimed for by the applicants, The O,As
lack merit &nd arex accordingly dismissed. No order as to
: B ‘
costs,
32. The copy of the juugment shall be glaced

on each of the U.As which have been decided by this common

y 0
juugment, | L - -
——
V‘—‘—'
( K. MUTHUKUMAR ) (B.C. SARICENA
MEVMBER(A) VICE CHAIRMAN

EATED; DECEMBER, (T4, 1994




